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INTRODUCTION

I, theChamnanoflheCmunmeeoanuxdmtholeh ha\nngbeen

authorised by the Committee to present the. Ropquoqﬁnwhehlfmms Fifteenth
Roport(nmbokSabha).

2. Asarmltofcmﬁmhmof?npe:sl.ardonlheTlhbaftbeHouse the

‘Committee have come oonch in regard to delay in lsying of the Annual
Remand_AudMA ofth _'mw Institute of Fashion Technology,
Now DelM; (if) Contral Ty B Studies, Leh (Ladakh) J&K; (iii) Central

| 'Wmdmﬂ(w)nmmw
College, Jatandhur (Punjab) and have made certain recomminditions. e conclusions
arereﬂectedmmclleport R

3. TheCommtteeoonmderodmdadopmdﬁmRepmalheusmheldon
7November,2003. -

4. A sm:mmt showmg summary of the recmnmendanon#obwvanons made
by the Committee is nppended to the Report (Appende)

New Devsr, g ACHARYA,
November, 2003 . AR . - Chairman,

Kartika, 1925 (Saka) Camuee MPW Laid on the Table.




i '“ﬁdhntoty (NIFT). am institute of
i, 944 sstablished in 1986 for development of textile,
SATOIISS )4 gsotor: The prime objective of NIFT is to assist the fashion
. industzy in l.adu to meet the challenges of industrisl competitiveness of global
plane. It provides professional expertise to the industry which is vital in the context
of our national aim of strengthening foreign cxchm’ m and mmtmg
employment.

_ IZMMWMAMAMMWW&FM
Technology (NIFT), New Delhi for the year 2000-2001 which weee requirad to be laid
on the Table-hy 31. 1220&1““&”4@291!2002 The period of delay in
layingtbo»\nmﬂm&-,. fted Acc ﬁMllmonthl.

-

] Jmcmmmfordelsyuexphnwdm&w'l)elay Smpmant’mnmdu—

"The accounts for 2000-0} wnthﬂudaﬂumnptofﬂ:a;\mcﬂnﬁm
. m&mﬂfml%ﬁﬂﬁmhw&Amwuf
Indis in May 2001. The samie vears' _.',"._i»tuﬁr-twookafswmber
2001. The accounts for 2000-01, after sppo
September, 2001, The audit of the accounts by the Comperoller & Auditor
General of [ndia commenced in December, 2001 ndwdndin&bmy 2002.
mmvumofmmummanuhmcC&AG Audit Team was
completed in April, 2002, wwmwdmmwunlhmﬁedto
Audit. .

mmdncﬂdﬁmmlgmAmzm for the accounts of NIFT for
2000-01 was received op 1mm TheBom:lowamoleFT
while adopting the accounts fori2000-01 approved submission of the Annual
Accounts and Report for 2000-01 to Ministry of Textiles for being placed
before the Parliament. Thereaftor, the Hindi version of Annual Report and
audited Annual Accounts was got ready. The Annual Repart with the audised
Annusl Accounts, alongwith Hindi version, is being iaid on the Table of the
House."” .

1.4 Since the Annual Report and Audited Accounts of NIFT-sre laid on the
Table by the Ministry of Textiles, the Ministry concerned were requested to furnish
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information on certain points concerning the delay. The pom:s raised and the replie
fm'mshed thereto by the Ministry are as under-—

Points Replies
1 2 ) 3
L. Please state rhé m when the

(2) National Inﬂmzte of Fashion The appointment of the Statutor
Technology, New Dethi approached Auditors (C&AG) was for a'period «
the audit authorities for appoint-  five years, including the audit of the yes
ment of auditors for auditing their  2000-01, . The audit was to b
accounts for the year 2000-01 g mmced on receipt of Accounts z

. and when were they sppoiated. . the Office of CEAG.

() Accounts of Nationa! Institite of  29th August, 2001.

Fashion Technology, New Dethi - o
were compiled and were ready
for being handed over to Auditors.

(¢) Accounts were actually handed  Sth September, 2001, .
over to the Auditors.

(d) Auditing of Accounts commenced  15th December, 2001 Audit Certifi
by the Auditors and the time taken  dated 14.8.2002 received on 18.8.

forit. N
" {¢) Annual Report was ﬁnnllsed 30th Auguu, 2002

(® Annual Report and Audited Ist October 2002 by Board
-Accounts were got approved Governors. '

. fron the AGM/General Body/

- Executive/Finance' Committee
of the National Institute of
Fashion Technology, New Delhi.

(2) Annual Report and Audited Printing work was  staf
Accounts were taken up for simultaneously and printed repo
transiation and printing i were delivered at NIFT on 14th
and time takenin it; 2002.

() Finalised Annual Report 16th October, 2002.
and Audited Accouints in
both Hindi end English- -
versions were sent {o the
Ministry for being taid
in Parli .

() "Delay Statement” and "Review®  18th October, 2002

were prepared by the Ministry.
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: 3
() Annual Report and Audited 15th November, 2002,
Accounts alongwith "Review"
and "Delay Statement” were  _

got authensticated from: the.
Minister, and o

& Annual Reports and Audited 1997-98—10. 12.l999
Accounts of National Institte =~ 199899-—12.0%2000
of Fashion Technology forthe 1mm
last three yearsi.e. 1997-98,1998-99
and 1999-2000 were laidin . .
Parii .

.. I Latest position regarding. -TheAnnudAwumnfwﬂnyeer

- finalisation of Annual Report 2001-02. sfor attending to the Audit °
and Audited Accounts for the mmﬁm for the year
subsequent year 2001-02. When  2000-D1, is expécted to be completed
these are expected to be laid byendofluwm
on the Table of the Lok Sabha.

. Remedial measures taken or
proposed to be taken both in

the Ministry and NIFT, New Debii«

to ensure timely laying of the.
Acgounts within the prescribed:
period of nine months from the

close of the. Accounting -year in
future.

RS AP

-, murw of sé saime, the aocouts

wmbefntwdedtomﬁit.

'-oum-pmfdmmdnc«uﬁmm

Annual Report will be prepared, got

_ pHinted snd Annual Report alongwith

Audlited Accounts for the year 2001-02
will be forwanded to Ministry of Textiles

for aying the smme on the Table of both

Since finalisition of the Accounts for
the subsequent year(s), depends on the -
receipt of the Audit Certificate for
2001-02, all-out efforts will be made by
NlETtogeHMaccouatsforZOﬂlm

audited expeditiously.

"

M‘nnwy of Twmlu will forward the

. documents to Lok Sabha immadiately

afles receipt of the same fromNIFT.

1.5 The Committee cmnduedﬂ!emntuaxﬂletrsrtm'lg heid on 17.6.2003 and
decided to seek information regarding faying of documents pertaining to the year

20012002,
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1.6 The time schedule for completion of each stage involved in preparation o
the Annuat Reports and Audited accounts laid down is stated to be as follows:—

Events R Schedule Dates Duration weeks
P ' _ 2 3
- 1) -Fmahmnonfmmormual 31 July " Sixteen
Accounts and repoct
. 2) Auditiig of accotints I5th October .o Ten
3) Approval by the competent suthority  31st Octobe? Two
4) Transtation & printing 14th November Two
5) Forwarding to MOT 23rdNovember  One
6) Processing at Ministry for being 10th December ~ Thiree
laid on the Table of the dlpuse

1.7 The actual dates of comPleuon of each stage of ﬁnahsmon of acooum.d
_agamst the dates supu!ated during the last fwe yem |s B follows:—

Activity Details Sdtdl.ile 1998-99 1999-2000 200! 2000-0! 2001- ZOOﬂ

Dates 2000 (original) (revised) 2002
1. Fimslisation/  3lstJuly  6.10.99 16.6.2000 29.801 ~ March  7.2.02 i
compilation of 2004
Annual Accounls :
L und wone." IR,
2. Aodittsgof < . 15th - l 11.9918.9.2000 5.9.01 to ~— December
accounts 7 October 10 to  18.8.2002 2002 & Ocd
t e . h 4 2000 14.5.01 April-July
2003
3. Approval by the 31st 20.4.2000 16.6.0] NA 1.10.02 158.03 23.4
Competent October
Authority
4. Translatipn & Iath 20 42000 16.6.01 NA 1.10.02 5.9.03 I5
printing November 10 to 10 :
o T 252000 25.7.01 14.16.02
S. Forwarding to  23«d 552000  9.8.01 NA 16.10.02 79.03 18
MOT November
6. Processing @t © " 10th Msy  ° July NA Oct 02 15.9.03 28]

Minisiry for beingDecember=. 2000 20001
taid on the Table
of the House

1.8 As regards ﬁnahsatmn of Annual Repons‘and Audited Acc
2001-2002 and 2002-2003, the Ministry stated (18 July, 2003) that for the y
2002, the Audited Centificate was yet 1o be received by NIFT. NIFT was purse
matter with the office of CXAG. It was expected that the same would be made a8
to the Ministry of Textiles-iatest by September. As far as the year 2002~
concerned, the process of finalisation of accounts had been started and the
expected to be sent to Ministry of Textiles as per agreed schedule depending r

“date of receipt of audit certificate.
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‘1.9 The Committee regret to note that thére was a deiny ranging from 4 ¢o 11
months every year in laying the Annual Report and Aundited Accounts of Nations!
Institute of Fashion Technology (NFT) right from the year 1997-98 onwards. The
documents for the year 2001-2002 which were required fo be laid on the Table by
31.12.2002 has sot been laid till the matter was considered by the Committee. Sach
‘recurring delays exhibit Jethargic approach of the Institwte in fixalising its Annual
Report and Aundited Acconnts. It sppears that administrative Ministry slso have not
been paying duc attention to the niatter of timely laylng of decwments and the Members |
of Partinment have been desied timely informution yeur afier year sbout the working
of the premiere Fashion Institute of India.

1.10 The Committee examined the reasons for delxy particularly w.r.t. thie year
2000-2001, NIFT has taken sbeéwt 5 months for compiiation of their sccounts as
against the prescribed period of 3 moatirs. The audit of sccounts commenced in
December, 2081 and completed in February, 2002. 2 mowths were-tnlun $0 revise the
sccounts ju consultation with sudit tesm. After completion of suil; d400k 3 months
for C&AG to issue necessary audit certificate. In all, 11 miouthehuve been taken in
auditing of accounts and isswe of audit certificate by CAG. The Committee would
like to kinow what pecessitated the revision of accounts of NEFT and aleo the efforts
mdebdhbyﬁlelmmdﬁem'yhm&omw

in time.

1.1t MMMWMMMW
mmofmmammmmwhmﬂm,mm
need to sdhere to the scheduie in strict earnest. Phe Committce hope that the Tustitate
and the Ministry will not be found wanting in this reapect in future,



CHAPTERII

DELAY INLAYING ANNUAL REPORT AND AUDITED ACCOUNTS OF -
CENTRAL INSTITUTE OF BUDDHIST STUDIES, LEH (LADAKH) |
J&K FOR THE YEAR 2000-2001.

The Centrai Institute of Buddhist Studies, Leh was set up in 1959
advancement of studies in Buddhist Philosophy. The. Institute was taken over
Government of India in 1962. The Institute was registered as a Society at Leh:
1964 under the Jammu & Kashmir Societies Registration Act.

2.2 The Annual Report & Aundited Accounts of Central Institute of Buddlj
Studies, Leh (Ladakh) 3K for the year 2000-2001 were laid together with "Review
“Delay Statement™ on the Table of Lok Sabha on 2.12.2002. The period of deiay
laying the Annual Report and Aundited mumm 11 months.

2.3 A statement showing the sequonce of. m of documents

chronological order as furnished in the 'delay mr for the yoar. 2900 2001 q
under.—

(i) Date on which copies of the Annual -28.082’
Accounts were supplied to Audit
(i) Duration of Audit 21
' (frmn 28.08.200} to 17.09.
(iif) Date of which the draft audit report received - 04.06
(iv) Date onwhich draft auditTeport was replied 15062
by Institute
(v) Date of issue final Audit Report (English 26,064
Version)by A.G., J&K )
(vi) Date on which the copies of Audited Report | 02.0824
Received in the Department of Culture -
{English and Hindi versions) '
2.4 The Ministry of Tourlsm & Culture who were requastéd to furn
clarifications on varicus points, have furnished the same on 13.,3: 3 as under:—
Points’ . Rephies
I 2 il 3
l. Please state the dates when: V'
(8) Central Institute of Buddhist Approached : 4.6.2001
Studies, Leh (Ladnkh) J&K .
approached the audit authorities  Appointed : 3.7.2001
for appointment of suditors for

auditing their accoumts for the year:
2000-2001 and when were they appointed;

LIL.J.._
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(b) The Accounts of Central Institute
of Buddhist Studies, Leh (Ladakh)
J&K were compiled and were ready

_ for being handed over to Auditors;

() The Accounts were actually
handed over to the suditors;

(d) The auditing of Accounts
commenced by Auditors and
the time taken in it;

“(¢) The Annual Report was finalised;

(f) The Annual Report was got
approved from the AGM/
General Body/Executive/
Finance Committee of the
Central Institute of Buddhist
Studies, Loh (Ladakh) J&K;

® memuﬁﬁq:oﬁmd;\m

Acoonm were aken up for

(h) The time taken for printing work;

() The finalised Annual Report
and Audited Accounts in both
Hindi and English versions were
sent to the Ministry for being
laid in Partiament; '

() The "Delay Statement” and
"Review" were prepared by
the Ministry;

() The Annual Report and Audited
Accounts alongwith "Review”
and "Delay Statement” were got

suthenticated from the Minister; and

(f) The Annual Report and Audited
_"Accounts of Central Institute of
" Buddhist Studies, Leh (Ladakh)
~ JBK for the last three years ic.
- A8, 1998-99 & 1999-2000
~ were laid in Parliament.

12.72001

Ll

552001
28.52001 .-

Wzsmn

Alﬂlt n.cpm——'? 7.2002
(one week) -

August, 200! (AnnudR.epon)
10.7.2002 (Audit Report)

- 291.2002(Annu. ! Repart)

28.7.2002 (Audit Report)

28.72002

20.11.2002

December, 2000
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2 . 3

i

The remedial measures taken or The Board of Management decided ¢
proposed to be taken both in the  engage a Chartered Accountant to
Ministry and Central Institute of compile the Annual Accounts and als
Buddhist Studies, Leh (Ladakh) conduct the internal audit on haif
J&K to ensure timely laying of the _ yearly basis so that final audit can be
Annual Report and Audited conducted in time.

Accounts the prescribed period of

nine months from the close of

the accounting year, in future.

2STheComthhemm«anhe1rstmngheldon 17.6.2002 an
decidedtooolteotﬁmhﬂmﬁ#manminpomtsﬁmmehdmm

2.6 To a query whether nnytimewbcdujehmbeen laid down for completion ¢
each stage of finalisation of accounts, the Ministry omend Culture informe

as fol

g—

“No formal order has been issued byDeparmmtofCulnm!aymgdown tim
schedule for finalisation or submission of annual report and audited account
However, each organisation has been instructed to submit annual account
before 2nd instalment is released and revised estimate is finalised, so that th

_ organizations complete the process well before the target date of laying the

mwmﬁmmhﬂmm

27T‘hcActmltlmetakenatmhsugeoffmalmanofﬁwdocumentswt

stated to be as under—
1. Date on which copies of the Annual Accounts were 28.8200
supplied to Audit
2. Duration of Audit 21 days(28.8.204
to 17.9.200i
3. Date on which draft Audit was received by Institute 46200
4. Date on which draft Audit was replied by Institute 15.6200
5. Date of issue fi nal Audit Report (English version) 266200
by AG, J&K
6. Date of issue of final Audit Report (Hindi version) Translated by th
by AG, J&K . Institul
7. Date on whcih the copies of Audited Report received in 28200

the Department of Culture (English & Hindi versions)

2.8 The reasons for delay in laying the documents are stated to be as under:~

*The Central Institute of Buddhist Studies is located in Leh, which {
connected to the outside world by road-link for only six months. There is
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qualified person/Chartered Accountant in Leh, who can help the Institute. It
may be seen from the statement that there is 2 lapse of almost ten months
between audit and receipt of draft audit report. The Institute and the Ministry,
on their part made best effort to complete the process within the shortest time
possible.”

2.9 The Ministry has stated that-CIBS, Leh has been requested to appoint a
Chartered Accountant for internal auditing so that annual accounts are finalised
immediately after the end of financial year. Audit process will be started as soon as the
accounts are finalised and the Chartered Accountant will be entrusted for liaison with
the audit office at Sfinagar. -

2,10 The Committee regret to.note that there was a delay of 23 months in laying
the Annuai Report and Audited Accounts of Central Institute of Buddhist Studies
(C1IBS), Lek for the year 1997-98 and delay of 11 months each in respect of the year
1998-99 and 2000-2001. The documents for the year 2001-2002 which were due for
Iaying by 31.12.2002 were actuaily aid only on 18.8.2003 i.e, seven months after the

stiputated date.

2.11 The Committee's examination of the reasons for delay in laying the
documents pertaining to year 2000-2001 reves! that there was 2 delay of 2 months in
finalisation awﬁm-mmwym getting the audit report.
ltmmmmhsmmmmwumm in Leh is connected
mmmmwmmﬂ& 18 that there is no qualified Chartered
Amnunthmmunw&cwuhmlymwmmmmm
the Iastitute to appoint 2 Chartered Accountaat for internal audit. The Committee
hope that the accounts and auditing of the Institute will be completed in time in foture
and the documents Iaid on the Table withiu the stipulated date.

2.12 The Committee are distressed to note that no time schedule indicating the
time limit for completion of task invalved in each stage of finalisation of the documents
of the Institute has been iaid down by the Ministry so far. The Committee urge that
this should be done forthwith In consultation with the Institute and Audit Authorities
laying down target dates for finalisation of secounts, completion of auditing, approval
of reports and audited accounts, transiation.& printing, dispatch to the Ministry,
processing by Ministry and laying on the Table. The Commsittee also stress that the
time schedule so drawn up sheuld be strictly adhered to both by the Institute and the
Ministry and it shouid be ensured that the documents are laid in time in future.




CHAPTER It
DELAY INLAYING ANNUAL REPORT AND AUDITED ACCOUNTS OF CENTRAL

INSTRUCTIONAL MEDIA INSTITUTE, CHENNALI
FOR THE YEARS 1999-2000 AND 2000-2001

Central Instructional Media Institute (CIMI) was set up in December, 1986 by
the Government of India as a Subordinate Office under Ministry of Labour, Director
Genera! of Employment and Traiging (DGE&T) with the assistance from Government
of Germany through GTZ (German Agency for Technical Co-operation) as the executing
agency. After the approval of the Cabines for the Grant of Autonomous status to
CIMLI, the Institute was registered as a society on 18t April 1999 under the Tamil Nadu
Societies Registration Act 1975. Since then nnﬁnwboamgsm&mens Institute
under the Ministry of Labour, DGE&T. An amount of Rs. 229.81 [akhs received by
CIMI as grant-in-aid for the year 1999-2000 and Rs. 234 Iakh for the year 2000-2001.

3.2 The main objective for the emblishmentofﬂ\c huﬂmwuto make available
well prepared instructional material for the use of the trainees and trainers for securing
overall improvement in the standard of training imparted in (i) Industrial Training
Institute (1TIs) and (ii) Industries and establishnyents implementing the Appreaticeship
training programme.

3.3 There was a dolay of 28 months in laying the Annual Report and Audited
Accounts of Central instructional Media institute forthe yesr 19992000 and a delay of
16 months for the year 2000-2001.

3.4 The dates in chronolog:cal order in the process of appointment of auditors
for auditing of account of the year 1999-2000 were stated to be as follows:-

1 2 3

(i) Request was made to Accountant
General/Tamil Nadu & Pondicherry
for auditing CIMI accounts 23.52000

(i) Asadvised by AG Tamii Nadu &
Pondicherry request was placed
with CAG, New Delhi for necessary
instruction to AG Tamil Nadu &
Pondicherry on the matter 2062000

(i) AG (Audit-I) Tamil Nadu advised CIM1
to seek for exemption forthe provisions
in the Societies Registration Rules as
per see 54 of Tamil Nadu Societies act
for sole audit for entrusted to CAG as
Superimposed Audit 21.092000

10
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(iv) Letter to Secretary to Govt, of
Tamil Nadu Commercial taxes &
Religious endowment for seeking
_exemption 5.102000
(v) Proposal for audmng of the, Accounts
by Chartered Accountant received
from CIMI, Chennai 09.022001

(vi) Approval of competent authority i.e.
IFD, Ministry of Labour for appointing
Chartered Accountants & incurring

Expenditure towards auditing. 22032200t
3.5 The time taken at the stage of audltmg of accoums was stated to be as
follows:— )
1999‘-2000 2000-2001
! 2 . 3 4
. - March, 2001 June, 2001
(i) Accoums were acmﬂiy handed over to. 242001 17.92001
Chartered Accountant. '
(iii) Time taken by Chartered Accountants ;. 24200110 27.92001to
in auditing. ; 1642001 2892001
(iv) Submission of Reports by Chartered 18.4.2001 9.102001
accountant. )
(v) Audited Accounts placed in the first 7.122001 7.122001
General Body meeting & 4th Governing
Council Meeting. _
(vi) Proposal to superimpose the audit by 24.122001 24.12.2001
CAG was forwarded to Department of
Expenditure, M/o Finance through
IFD of Ministry.
(vii) Approval to superimposed audit by 28.32002 2832002
CAG from department of expmdmlre _
Ministry of Finance.” - -
;vm) Supemnposod Audit by AGTN., 24420020 24.42002t0
6.5.2002 6.52002
(nt) AG reports commumcaued toCiMIon 6.62(_!12 662002
‘@) Asmajor procedural irregularities were” 25.16.2002 25.102002

pointed out in the AG's report in the financial
statements prepared by Chartered accountants,
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d ien months thereafter. Ten moaths were lost on this acceunt
sgpvesposdesce between CIMI and the organisatians such as
CRAG, Government of Tamil Nadu and the Government of India.
st there was delay in completing initial formalities like approval
tment of sudit for superimposed audit. The Mhristry has attributed
Mhtwmmhmwdmvmmmnm
uwhﬂy@aﬂuy}ﬁ&.aﬂulnm”vhudofﬂm
evident thst no sericus efforts were mnde to quicken the process of
at of swditors.

e &lommnmmﬁmﬂnm “ﬁyﬂmv was laid within 30
days of expiry of the prescribed posid for laying documents as recommended by the
Commmittee in para 3.5 of First Reper{(Fifth Lok Sabha). The Committee urge that in
case any delay is aiticipatel tn Myiag documents, a delay statentent should be laid
within 30 days of expiry of the stipuieted Mhrhyinofhumb.

an mCo-ninuuoteMuneMMammmm been
formulated indicating target dates for completion of various stages involved in
preparation of Asnual Report and Aldiﬂdm‘l‘he Cammittee urge that the
time schedule should be strictly adhered to lu‘ a senlor sfficer in the Central
Instructions] Media Institute and the Ministry of Lahour.ehewld be enstrusted with
mmumhmmmm»t the documents
and to ensure that the documsents are jaid intime. E




" CHAPTERIV

DELAY IN LAYING ANNUAL REPORTS AND AUDITED ACCOUNTS OF
DR BR. AMBEDKAR REGIONAL ENGINEERING CQOLLEGE,
JALANDHAR (PUNJAB) FOR THE YEAR 2000-2001

Dr. B.R. Ambedkar Regional Engineering Coﬂmwm seveateenth
in the chain of Regional Engineering Colleges cstablishod in the magor States of the
cmmuynnduapmwwtafmm .the State Government of

. : WMSWWM]W The
Govemnment ot'lndiqmaﬁsﬁe entire non-eagurning expenditure. The recurring
expenditure is shared by the Government of India and the Govemment of Punjab on
50:59 basis for undergrachiste courses.

4.2 During 2000-2001, a total grant of Rs. 525 lakbs (Rs. 350 iakiss uaderplan and
Rs. 175 lakhs under non-plan) was released to the college by the-Govertmment of India.

4.3 The Annual Reportand Audited Accounts of Dr. “Ammﬂcgtomﬂ
Engineoring Colioge, Jainndhar for the year 2000-2001 which'were required to be laid
on the Table by 31.12.2001 have actusily been laid-on:224:2003 after a delay of
16 months. These domfwﬂnm 199899 Mi”Q-ZOOO have been laid

within the stipulated petiod;’ "

4.4 A smtement showmg du m&m in findlisations of the
documents for the year 2000-20001 is as under~—- -

A° AUDIT REPORT

1. Date of finalisation of Accounts by the College l:!.09203I
2. Date of subsyission.of Accouats to AG 17.09.2001
3. Commencement of Accounts by AG 17.092001
4. Completion of inspection of Accounts by AG, 28.092001
5. Date of approval of accounts by the Inspecting Officer 14032002
6. Date of dispatch of Audited Accounts by AG 14.03.2002
7. Date of approval of Finance Committoe of College 06.06 2002
8. Date of dispaich of Audit Report and Audited Aecounts.

by the College

(i) English ‘ 31012003

(i) Hindi 31012004

9. Date of receipt of Audited Report and Audited Accounts lelﬁd

14
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L Dmofmﬂwmafw
2. Dato of dispatch to the Ministry - &
(i) Engtish B +31.012003

s

(ii) Hindi 31.012003

45Askeduwwlmﬂm memsonsfordthymbeyoud control of the

College/Ministry, the wa’ Secondary & ngher Bducatton in their written
reply duted nmﬂzmmm
“The final amtd:m was to be prepared on the new format
prescribed by the Comptroller & Anditor General, therefore, the final accounts
"~ were finalised on 179:2&%?&.& final accounts of the year 2000-2001
' ' s -ﬁnphmlm.mol

oty v eanduoto ﬁom 1792001 t0
28.9.2001 bymm misiad; Pl dad Rioport was submitted on
4.3.2002. The delay was of shout 5t somtis. The annuaj and'audit report
MWmemmmzm

ki-i R

During the second halfof the financial year 2001-2002, the activities of the
: ibgommasmdsﬁitbmm Dr. H.3: Sugar the then Principal continued
in service beyond 30.9.2001 i.z., dllaofsnp&u‘nnﬁun, inspite of the refusal
of the Central Government to grant it axsénsion. Due to this reason the
-annual report in Hindi version eonldndbg*prepared in time by.the College.
‘Hence, themaltcrgotdelzyed"

K

4. mmawmmmmmmmmmm
compiletion of task at each stage involved in the finalisation of the documents, the
Ministry's reply was silent on this question. It appeared that no time schedule indicating
time for completion of the task at each stage.involved in the finalisation of the documents
had been laid down either by the Ministry or the by College.

4.7, The latest f)osluon regarding finalisation of Annual Repon and Audited
Accounts for the year 2001-2002 was stated to be as under (0 M. dated 12 August,
2003)—

“The BOGsmeetmgofDr BR. AmhedwNmmmeot‘Tec!mology
Jalandbar (Formerly, Dr. B.R. Ambedker Regional Engineering-College,
Jalandhar) was held recently. Thé members of the BOGs have approved the
Annual Report and Audited Report for 2001-2002. The College will send the
required reports shortly. These are expected to be laid on the Table of Lok
Sabha in Wiater Session: These have been unduly delayed.”

4.8 The Committee considered the matter at their sitting held on 27.16.2003.
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4.9 The Committee regret to note that there was a delay of 16 months in inying
the Annual Report and Audited Accounts of Dr. B.R. Ambedkar Regjonal
College, Jalandhar for the year 2000-2001. The documents for the year 2001-2002
are expected to laid is Winter Session of 2003 Le. 12 months after the stipuinted date.

4.10 The Committee note that the College had taken 6 moaths in finalising
their accounts for the year 2000-2001 and handling thens over to suditors as against
3 months preseribed for this purpose. The delay at this stage was stated to be due to
pew format of acconnts prescribed by the Comptrolier & Auditor General It s observed
that Audit had taken 6 months in furnishing the audited accounts to the Coflege after
completion of inspection of accounts, The reasons for delay in this regard are not
clear. The Committee would like to know whether thers was any delay on the part of
the Coliege in farnishing elnriﬁenthn I‘eqnlred by andit,

tllmComm“eunhmthuﬁmoﬂmdum
been taken by the College in getting approval of flss secosnds by the Finance Committee
of the College and seven months in dispatching the audited acconnts to the Ministry
for inying, This is indieative of inck of sericusness of the-gassf the College in
getting the documents laid on the Tabie of Lok Subha in tims, The Comasittes need
hardly to stress that such inordinate delay in lnying the documents befors Pariament
deprives the members of an opportunity to examine the accounts of the College during
the discussion of Demands for Grants of the administrative Ministry.

4.12 The Committee urge that Ministry of Human Resonrce Development
(Department of Secondary & Higher Education) must draw &p & time schbdule
indicating the time Mmit for completion of task st various stageé viz. appeistment of
auditars, auditing of accounts by auditors, finslisation of Annusl Report, spproval of
the document by the competent sutbiority and dispatch of the docaments to the Mialstry
for laying. A senior officer in the Ministry as well as College mnst be entrusted with
the task of monitoring the progress at each stage of finalisation of the documents.
With these measures, the Committee hope that the Annusl Report aud Audited
Aecounts of the College will be laid in time,

New. Dz PRASANNA ACHARYA,
November, 2003 Chairman,
Kartika, 1925 (Saka) _ Committee on Papers Laid on the Table.
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‘l‘lll‘(iomiuu regret to note that there was a
'deliey retiging from 4 to 11 months every year in
mﬁiMReponandAudlted Accounts

National Institute of Fashion Technology

{Nlﬂ’}ﬁlhﬂqmtham 1997-98 onwards. The
doduitietits §or the ysar 2001-2002 which were

muﬁ:ndhmhﬁﬂhhbbyn 12.2002 has
mthogn laid il] the matter was considered by the

. Qm&nhmarhadalayuxmbaﬂemm

approach of ths Institate in finalising its Annual
Report and Audited Accounts. It appesrs that
administrative Ministry also have not been paying,
due.attention to the matter of timely laying of
documm and the Mombers of Parliament have
boen- denjed timely information year after year
. about the working of the premiere Institute of
India.
The Committee examined the reasons for delay
particuarly w.r tthe year 2000-2001. NIFT has taken
about 5 months for compilation of their accounts
as against the prescribed period of 3 months. The
audit of accounts commenced in December, 2001
and completed in-February, 2002. 2 months were
taken to revise the accounts in consultation with
aydif team. After completion of audit, it took 3
montls for CXAG to issue necessary audit
certificate. In all, 11 menths have boen taken in
auditing of accounits and issue of audit certificate
by CRAG. The Committee would like to know
what necessitated the revision of accounts of NIFT
and also the efforts made both by the Institute
and the Mmistry in getting the audit requirements
completed in time.
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" The Committee fiote with satisfaction that a time
‘schedule covering various stages of the
~ finalisation- of the documents has been put in

place. However, there is a need to adhere to the
schedule in muﬁm The Comunittee hope
thét the Institute and the Ministry will not be found

wanting in this respect in future:, -

The Committee regret to note that there was a
delay of 23 months in laying the Anaual Report
and Audited Accounts of Central Institute of

Buddist Studies (CIBS), Leh for the year 1997-98

and delsy of: 11 months cach in respect of the
year 1998-99 and 2000-2001. The documents for
the year 2001-2002 which were due for laying by
31-12-2002 were actually laid-only on 18.8.2003
ie. seven months after the stipulated date.

The Comniittee’s examination of the reasons for

"delay in laying the documents pertaining to year-

2000-2001 reveal that there was a delay of 2
months iw"finalisation of accounts and there was
cons:daabkdqhymmﬂingmwdumpon It
hasbemmtedhlhumﬂwthecms
being located in Leh is wmﬁmm&wor!d
by road link for only.six months ang that there is
no qualified Chartered Accountant in Leh who
can help the Institute. It is only now that Ministry
has instructed the Institute to appoint a Chartered

- Accouatant for intemal audit. The Committee hope

that the accounts and auditing of the Institute
will be completed in time in future and the
documents laid on the Table within the stipulated

'date.

The Committee are distressed to note that no time
schedute md:catmg the time limit for completion
of task involved in each stage of finalisation of
the documents of the Institute has been laid down
by the Ministry so far. The Committes urge that
this should be done forthwith in consultation with
the Institute and Audit Authorities laying down
target dates for finalisation of accounts,.

~ completion of auditing, approval of reports ands
‘audited accounts, translation & printing, despatcly
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to the Minjstry, processing by Ministry and laying
oni the Table. The Committee also stress that the
time schedule so drawn up should be strictly
adhered to both by the Institute and the Ministry
and it should be ehsured that the documents are
la#id in time in future.
. 'Ihe Committee niote that the Annual Report and
A,udmd Accounts of Central Instructional Media
nstitute (CIMI), Cbennm for the years 1999-2000
-mmzoo; were faid on the Table on 9.5.2003
£e. aﬁ_era delay of about 28 months and 16 months

Fmﬂl! information furnished by the Ministry
of Labour, the Committee find that the accounts
of he. Conlul Immmmnal Media Institute,

i for the year 1999-2000 were compiled
m ene year after the closure of the accaunts
Aas mmst 3 months recommended by the
Committee for this purpose. Eight months were
taken for placing the audited accounts of
1999-2000 as well as of 2000-2001 before the
General Body for their approval. The Committee
regref-to note that the action for appointment of
suditors-for anditing of accounts of the Institute
wﬂmon 23.5.2000 i.e. nearly 2 months after
chasure of the financial year and the auditors were
actually appomted ten months thereafter. Ten
months. were lost on this account due to
protracied correspondence between CIMI and the
organisations such as Accountant General,
C&AG, Goverhment of Tamil Nadu and the
Goqunent of India, While admitting that there
was delay i completing 'initi_al formalities like
approval from C&AG, entrustment of audit for
supey, imposed sudit. The Ministry has attributed
the ddpy to the. fact that the Institute was in
transition stage of cqnvenmg from a govt.
department to an autonomous body (Society).
The Committeeare not convinced of this reason.
{t is evident that no serious efforts were made to
quicken the process of appointment of auditors.
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. 2000-2001 and handing them over to auditors a

by sudit

‘The Cotnmitteg regret to note that no ‘delay
statement’ was laid within 30 days of expiry of the
prescribed period for laymg documents as
recommended by the Committee in para 3.5 of First
Report (Fifth Lok Ssbha). The Committee urge
that In case any delay is anticipeted in laying
documents, a delay stateinent should be laid

‘within 30 days of expiry of the stipulated date for

laying of documents.

The Commrtteenm wnh some satisfaction that a
time schedule has been formulsted indicating
target dates for compietion of various stages
involved in preparation of Annual Report and
Audited Accounts. The Committee urge that the
tmesdwdnkshwldheﬂrmﬂyadhﬂedtoanda
senidr officer i the Central Instructional Media
Institit ind the Ministry of Labour should be
enmmﬂ!ﬂwtuk 'of monitoring the progress

_-MMWofmwmofme documents
a#idto ensure that the documents are Iaid in time.

“The Cosmites regret to note that there was a

delsy of 16 months in lxying the Annual Report
and Audited Accotints of Dr. B.R. Ambedkar
Regional Engineering College, Jalandhar for the
year 2000-2001. The documents for the year 2001-
2002 are expected to laid in Winter Session of

2003 ie 12 months after the stipulated date.

The Committee note that the College had taken 6;
months in finalising their accounts for the y

against 3 months prescribed for this purpose.
delay at this stage was stated to be due to
format of accounts prescribed by the Comptrol
& Auditor General. It is observed that Audit

taken 6 months in furnishing the audited '
to the College after completion of inspection;
accounts. The reasons for delay in this regard
not clear. The Commiitiee would like to kn
whether there was any delay on the part of|
College in furnishing clarifications are
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The Committee are unhappy to note that unduly
long time of 3 months has been taken by the
College in getting approval of the accounts by
the Finance Committee of the College and seven
months in dispatching the audited accounts to
the Ministry for lsying. This is indicative of lack
of seriousness on the part of the College in getting
the decuments {aid on the Table of Lok Sabha in
tiee. The Committee need hardly stress that such
inordinste delay in laying the documents before
Partiament deprives the members of an
opportunity to examine the accounts of the
Colfege during the discussion of Demands for
Grants of the adnwminrm‘re Ministry.

The Comnﬁm utsz that Ministry of Human

_ Rmmnwelqmun(nqnmn«nofmy

& Higher Education) must draw up a time schedule
indicating the time limit for completion of task at
various stages viz. appoiotment of auditors,
auditing of ‘accounts’ by auditoes, finalisation of
Annual Report, approval of'the document by the
competent authority and dispatch of the
documents to the Ministry for laying. A senior
officer in the Ministry as well as College must be
entrusted with the task of monitoring the progress

at each stage of finalisation of the documents.

With these measures, the Committee hope that

. the Annual Report and Audited Accounts of the

M—mum

College will be laid in time.
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